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The sccpe of Feasibility Study to be 
UDdertaken by RTE would cover reduction 
in power consumption and improvement in 
other operating parameters of BALCO's 
Smelter at Korba. The Feasibility Study 
will be prepared within a period of eight 
w~ks after tbe' signing of an agreement 
between BALCO and RTE of USA. The 
e'ttent of improvt"ment in performance of 
the smelter can be known only after the 
preparation of Feasibility Study Report. 

IntroductioD of New DTC Routes vis-a-vis 
Services of Existing Routes 

2372. SHRI SWAMI PRASAD 
SINGH: Will the Mmister (If SURFACE 
TRANSPORT be pJeased to state: 

(0) whether the Delhi Transport Cor-
poration has introduced several new routes 
since 1988 ; 

(b) if so, tbe number thereof; 

(c) whether before introducing any new 
route from a locality, the Delhi Transport 
Corporation ensures that services on a11 
existing routes are having their frequencies 
regularJy and puncluaUy ; 

(d) if so, the detailJ thereof ; and 

(e) if not, the reasons therefor? 

THE MINISTER OF STATE OF THE 
MINISTRY OF SURFACE TRANSPORT 
(SHRI RAJESH PILOn: (a) aDd (b). 
SiDct January J 988, 44 new routes have 
been introduoed by the DeJ'li Transport Cor~ 
poration. 

(c) to (e). New route. are introduced 
taking into consideratioo the exwina services. 
the demands of the localities coacerood and 
the availability of busea with D.T.C. with 
due care of frequency, n:auJarity and 
punctuality of exilting roUloi. 

Gaaga Actioa P .... 

2373. SHRI ANIL BASU; WjJJ the 
Minister of ENVIRONMENT AND 
FORESTS be pleased to state : 

<a) whether some schemes bad been 
NOeived from West Bengal Government, 
llisbra Municipality under Gansa Action 
Plan ; 

(b) if so, when those acbemea were 
received; 

(c) the details of those schemes ; 

(d) whether those schemes bact been 
cleared ; 

(e) if so, when and the details thereof; 
and 

(f) if not, tbe reasons for the delay in 
sanctioning the schemes? 

THE MINISTER OF ENVIRONMENT 
AND FORESTS (SHRI Z.R. ANSARI): 
(a) Two schemes wl!re received by the 
Garga Project Directorate, Ministry of 
Environment and Forests from the West 
Bengal Government, reJating to Risbra 
Municipality for consideration under the 
Ganga Action Plan. 

(b) The schemes were received in 
1986-87. 

(c) One scheme was for Low Cost Sani. 
tadon and tbe second scheme was for River 
Front Development at six points. 

(d) and (e). The Low Cost Sanitation 
scbeme for Rishra was part of a Jarger 
scheme covering different Parts of the Cal-
cutta Metropolitan District. The scheme 
proposed conversion of existing dry latrines 
and construction of new pour Flush toilets. 
Since the scheme envisaged rendering tbe diff~ 
rent towns of the Metropolitan area scavanger 
free and was not limited to riverside parts ar 
these towns only, the Ganga Project DiReto. 
rate agreed to finance SO % or the total COlt 
of the scheme. The West Bengal Goyernment 
was to provide the other SO % from its OWD 
or other sources. The amount sanctioned 
by GPD for the Low Cost Sanitation com-
ponent in Risbra is Rs. 19.56 lakhs. 

In regard to River Front DeveloptDell&. 
the West Bengal Government propoted such 
development in I 58 Ghats in the U"tro-
poUtan area outside of Calcutta and Howrah 
Municipal areas. The scheme was formulat-
ed in five categories, DamelYt. (a) to (e) 
dependina on priority. On the basis of die 
.. formation furnished by the WOI$ BenpJ 
Government reaardina intensity of \lie and 
the requirement of pollution abatemeat for 
ead1 of these locations, OPD bas .DCdoaed 
improvement in 27 locatiaoa. Tbe G .... 




